FORM B

PROOF OF CLAIM BY OPERATIONAL CREDITORS EXCEPT WORKMEN AND
EMPLOYEES

(Under Regulation 7 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Date: 21.10.2022

TO

MR. RAKESH KUMAR RELAN

RESOLUTION PROFESSIONAL,

2501-A, TRANSCON TRIUMPH,

OFF LINK ROAD, ANDHERI WEST, MUMBAI - 400053
REGN. NO. IBBI/IPA-001/IP-P0O2009/2020-2021/13119

FROM

CASABELLA TRADING PRIVATE LIMITED

UNIT NO. -202, H WING, TAX CENTER PREMISES,
CHL LTD., SAKI VIHAR ROAD, ANDHERI (W),
MUMBAI - 400072

SUBJECT: SUBMISSION OF PROOF OF CLAIM.
Madam/ Sir,
Casabella Trading Private Limited hereby submits this proof of claim in

respect of the corporate insolvency resolution process in the case of Sachika
Trading Pvt. Ltd. The details for the same are set out below:

PARTICULARS

1. |Name Of Operational Creditor Casabella Trading Pvt. Ltd.

2. |Identification Number OfjlU74999MH2015PTC267824
Operational Creditor

(If An Incorporated Body Provide
Identification Number And Proof
Of Incorporation. If A Partnership
Or Individual Provide
Identification Records* Of All The
Partners Or The Individual)

3. |Address And Email Address Of|Unit

Operational Creditor For|Email: casabellatrading@gmail.com
Correspondence




PARTICULARS

Total amount of claim

(Including any interest as at the
insolvency commencement date)

Rs. 7,94,00,127/-
(Rs. Seven Crores Ninety Four Lacs
One Hundred Twenty Seven only)

Details of documents by reference
to which the debt can be
substantiated.

INVOICES, DELIVERY CHALLANS
LEDGER STATEMENT  (ANNEXURE
ANNEXURE-2 AND ANNEXURE-3)

AND
-1,

Details of any dispute as well as
the record of pendency or order of]
suit or arbitration proceedings

N.A

Details of how and when debt
incurred

THE OPERATIONAL CREDITOR HAD IN
PURSUANCE TO THE PURCHASE ORDER No.
PO-ST-17-18-005 DATED 02.04.2017 FOR
AN AMOUNT OF Rs. 7,95,05,798/- HAD
SUPPLIED MATERIALS FOR AN AMOUNT OF
Rs. 8,07,28,576/-. OUT OF WHICH AN
AMOUNT OF Rs. 1,79,66,339/- WAS
RECEIVED AND CREDIT NOTE OF Rs.
2,24,47,176/-

THE ABOVE TRANSACTIONS RESULTED INTO
A NET OUTSTANDING OF Rs. 4,58,09,548/-
WHICH IS THE PRIINCIPAL OUTSTANDING
AMOUNT OF Rs. 4,58,09,548/-.

FURTHER AN INTEREST OF Rs. 3,35,90,579/-
HAS BEEN CHARGED ON THE OUTSTANDING
BALANCE AT THE RATE OF 18% PER ANNUM
WHICH RESULTED IN TOTAL OUTSTANDING OF
Rs. 7,94,00,127/-

Details of any mutual credit,
mutual debts, or other mutual
dealings between the corporate
debtor and the creditor which may
be set-off against the claim

NIL

DETAILS OF:
a. any security held, the value
of security and its date, or

b. any retention of title
arrangement in respect of
goods or properties to

which the claim refers

NIL




PARTICULARS

10. |Details of the bank account to/BANK: KARNATAKA BANK

which the amount of the claim or|A/c No.5202000100110101

any part thereof can  be|NAME: CASABELLA TRADING PVT. LTD.
transferred  pursuant to  a|BRANCH-MULUND, MUMBAI
resolution plan
11. |List of documents attached to this|COPY OF INVOICE- ANNEXURE-1

proof of claim in order to prove the(CorY OF DELIVERY CHALLANS —
existence and non-payment of|ANNEXURE-2

claim due to the operationallCOPYOF LEDGER STATEMENT—ANNEXURE-
creditor 3
PURCHASE ORDER — ANNEXURE-4

INTEREST CALCULATION — ANNEXURE-5
Copy OF BALANCE CONFIRMATION —
ANNEXURE-6

Signature of operational creditor or person authorised to act on his behalf
[Please enclose the authority if this is being submitted on behalf of an
operational creditor]

Name in BLOCK LETTERS MR. MEENA RAJKUMAR
AGARWAL

Position with or in relation to creditor AUTHORIZED PERSON

Address of person signing FLAT NO. 5, AMARDEEP,
NAVGHAR ROAD, 15T LANE,
MULUND (EAST), MUMBAI-81

*PAN number, passport, AADHAAR Card or the identity card issued by the

Election Commission of India {




DECLARATION

I, Meena Rajkumar Agarwal, being authorized person of Casabella Trading
Pvt. Ltd., with my address at Flat No. 5, Amardeep Navghar Road, 1st Lane,
Mulund (East), Mumbai - 400081, do hereby declare and state as follows :-
Sachika Trading Pvt. Ltd. the corporate debtor was, at the insolvency
commencement date, being 3rd day of October, 2022, actually indebted to me
in the sum of Rs. 7,94,00,127/- (Rs. Seven Crores Ninety Four Lacs One Hundred Twenty
Seven Only)

In respect of my claim of the said sum or any part thereof, I have relied on the
documents specified below:

Invoice

Delivery Challan

Ledger statemernt
Purchase Order

Balance confirmation
Interest Calculation sheet

oAb

The said documents are true, valid and genuine to the best of my knowledge,
information and belief and no material facts have been concealed therefrom.

In respect of the said sum or any part thereof, neither I nor any person, by
my order, to my knowledge or belief, for my use, had or received any manner
of satisfaction or security whatsoever.

Date: 22.10.2022
Place: Mumbai

wal

Meena Rajkumar Agarwal
(Authorized Person)
Casabella Trading Pvt. Ltd.



VERIFICATION

I, Meena Rajkumar Agarwal, authorized person of Casabella Trading Pvt.
Ltd. the claimant hereinabove, do hereby verify that the contents of this
proof of claim are true and correct to my knowledge and belief and no
material fact has been concealed therefrom.

Verified at Mumbai on this 22rd day of October, 2022

Meena Rajkumar Agarwal

(Authorized Person)
Casabella Trading Pvt. Ltd.
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{Onginal)

Mob
TAX INVOICE Mo BQ

Casabella Trading Private Limited

2ND FLOOR H WING,, UNIT NO 202, TAX CENTER
PREMISES COO-OP-SOC,, SAKI VIHAR ROAD, ANDHERI, Mumbai-72

CIN No. : U74899MH2015PTC267824

M/s. Sachika Trading Pvt Ltd
E-203, Kailash Industrial Complex
Veer Savarkar Marg, Park Site
Vikhroli West
Mumbai-400079

Sr. PARTICULAR
No.

1 100% LINEN (L)
2 MIXSHIRTING (L)

Payment Terms :

Rupees :  Twenty Eight Lakh Nineteen Thousand Twelve Only,
Wededara that this invoice shows the actual price of the goods described and

that all particulars are true and correct.

SUBJECT TO MUMBAI JURISDICTION
This is a Compuler Generated Invoice

Email :

| Invoice No. : CTPL/2017-18/63 Date - 20-Apr-2017

Challan No. : 63 Date : 20-Apr-2017
Order No. Date :

Transporter : Transport

Destination : BHD

ary RATE " AMOUNT

Rs. Rs. )

3,214.20 Mitrs 280.30/Mtrs| 9,00,940.00

120,169.00 Mtrs 95.10/Mtrs | 19,18,072.00
|
|
|

TOTAL 28,19,012.00

G.TOTAL ¥ 28,9,012.00




Lo

{Orginal)
TAX INVOICE Mab
Tel
Casabella Trading Private Limited
2ND FLOOR H WING,, UNIT NO 202, TAX CENTER
PREMISES COO-OP-SOC., SAKI VIHAR ROAD, ANDHERI, Mumbai-72
CIN No. : U74889MH2015PTC267824
Email
Mis. Sachika Trading Pvt Ltd : Invoice No. . CTPL/2017-18/64 Date 20-Apr-2017
E-203, Kailash Industrial Complex .
Veer Savarkar Marg, Park Site Challan No. 64 Date . 20-Apr-2017
Vikhroli West Order No Date
Mumbai-400079 Transporter ~ Transport
Destination = BHD
sr. PARTICULAR ary RATE  AMOUNT
MNo. Rs. Rs.
1 POPLINE PRINTED 10,769 30 Mirs 130.10/Mtrs 14,01,086 00
2 MILL MADE Y/D 15,845.90 Mtrs 140.10/Mtrs 22,20,011 00
|
TOTAL I 36,21,097.00
|
" ! |
Payment Terms : | G. TOTAL T 36,21,097.00

Rupees : Thirty Six Lakh Twenty One Thousand Ninety Seven Only.

We declare that this invoice shows the actual price of the goods described and ' For Casabella ;,-:\-‘ ate Limited
that all parliculars are true and correct. | A § !

SUBJECT TO MUMBAI JURISDICTION
This is a Computer Generated Invoice



4]

(Onginal)

Mob

TAX INVOICE o

Casabella Trading Private Limited

2ND FLOOR H WING,, UNIT NO 202, TAX CENTER
PREMISES COQO-0OP-SOC,, SAKI VIHAR ROAD, ANDHERI, Mumbai-72
CIN No. : U74999MH2015PTC267824
Email :

Mis. Sachika Trading Pvt Ltd " Invoice No. : CTPLI2017-18/67 Date : 21-Apr-2017
E-203, Kailash Industrial Complex , i
Vg Rk Mort, Peik o0 Challan No. : 067 Date : 21-Apr-2017
Vikhroli West Order No. Date
Mumbai-400079 Transporter : Transport

Destination : BHD
sr. PARTICULAR " ety | RATE | AMOUNT
No. _ [ Rs. Rs.
1 MIX SHIRTING (EX) 22,514.50 Murs 105.10Ms|  23,66,274.00
2  MILL MADE Y/D | 7.854.00 Mirs 140.10/Mtrs 11,00,345.00
|
‘ . |
!l TOTAL, 34,66,619.00
i
Payment Terms : ' G.TOTAL ¥ 34,66,619.00

Rupees : Thirty Four Lakh Sixty Six Thousand Six Hundred Nineteen Only.

We declare that this invoice shows the actual price of the goods described and | o
that all particulars are true and correct. For Casabella Trag

SUBJECT Ti) MUMBAI JURISDICTION
This is a Computer Generated Invoice



' (et

Mot
TAX INVOICE 4—/,,2

Ted

Casabella Trading Private Limited

2IND FLOOR HWING. UNIT NO 202 TAX CENTER
PREMISES COO-0P-SOC . SAKI VIHAR ROAD ANDHERI Mumbar-T2

CINNo UT4Q2CAB-R01SPTC8TEM
Emad

s Sachika Trading Pvt Lid Ivoce N0 CTPL/2017-18%9  Date 22-Apnr2017
£-203 Kaiash Industnal Compiex Chalan Date  22Apr2017
Veer Savarkar Marg. Park Ste s .

Vikhrob West Orger No Date
Myunba-40007T9 Transpont - ¢

Destnaton  BHD

Sr. PARTICULAR any RATE AMOUNT
No. Rs Rs.
1 MILL MADE YD 7,682 90 Mys 140 10MYrs 11,18.404 00
2 MIX SHIRTING (EX) 22 514 90 Mys 105 10MUs 236631600
TOTAL 34,84,720.00
Payment Terms : G.TOTAL ¥ 34,84,720.00

Rupees : Thity Four Lakh Eighty Four Thousand Seven Hundred Twenty Only

SUBJECT TO MUMBAI JURISDICTION
This is a Computer Generated Invoice

(8



&3

(Original)
i — Dated 23-Apr-2017
(Origunal)
TAX INVOICE ?;b

Casabella Trading Private Limited

2ND FLOOR H WING,, UNIT NO 202, TAX CENTER
PREMISES COO-0OP-SOC,, SAKI VIHAR ROAD, ANDHERI, Mumbai-72

CIN No. : U74099MH2015PTC267824

Email :
M’s. Sachika Trading Pvt Ltd " Involce No - CTPLI2017-1870 Date = 23-Apr-2017
E-203, Kailash Industrial Complex , :
Veer Savarkar Marg, Park Site Challan No. : 070 Date : 23-Apr-2017
Vikhroli IWest Order No. Date :
Mumbai-400079 Transporter : Transport
Destination : BHD
sr. PARTICULAR @Y  RATE  AMOUNT
; NE - Rs. Rs.
1 FLANNEL YD 7,845.00 Mtrs 80.10/Mtrs 6,28,385.00
TOTAL §,28,385.00
Pyt Tonme ; ' G.TOTAL  ?6,28385.00

Rupees : Six Lakh Twenty Eight Thousand Three Hundred Erghty Five Only

Wedudaramalhsmcelhammactualpraulthagoodsdembodand c I .
that all particulars are true and correct. For Casabella Trading

SUBJECT TO MUMBAI JURISDICTION =
This is a Computer Generated Invoice



bl

;Ongmau

Mob

TAX INVOICE Tel

Casabella Trading Private Limited

2ND FLOOR H WING,, UNIT NO 202, TAX CENTER
PREMISES CO0O-0OP-S0C,, SAKI VIHAR ROAD, ANDHERI, Mumbai-72
CIN No. : UT4999MH2015PTC267824
Email :

M/s. Sachlka Trading Pvt Ltd Invoice No. : CTPL/2017-18/71 Date : 23-Apr-2017
E-203, Kailash Industrial Complex . . oy
Veer Savarkar Marg, Park Site | Challan No. : 071 Date : 23-Apr-2017
Vikhroli West Order No. . Date
Mumbai-400079 Transporter : Transport

| Destination : BHD
sr. PARTICULAR loary RATE . AMOUNT
No.| Rs. Rs.
1 COTTON Y/D STRIPES 117,196.50 Mtrs 150.20/Mtrs 25,82,914.00
| .
i |
| 'i |
|
| L |
' TOTAL| 25,82,914.00
t
Payment Terms : G.TOTAL ¥ 2582,914.00

Rupees : Twenty Five Lakh Eighty Two Thousand Nine Hundred Fourteen Only.

We declare that this tmmc.e shows the actual price of the goods described and ’
that all particulars are true and correct. For Casabella Trad

SUBJECT TO MUMBAI JURISDICTION
This is a Computer Generated Invoice



b S

(Onginal)
Mob
TAX INVOICE Tel
Casabella Trading Private Limited
2ND FLOOR H WING,, UNIT NO 202, TAX CENTER
PREMISES COO-OP-SOC,, SAKI VIHAR ROAD, ANDHERI, Mumbai-72
CIN No. - U74899MH2015PTC267824
Email .

Mis. Sachika Trading Pvt Ltd Invoice No. * CTPL /201718772 Date ~ 24-Apr-2017
E-203, Kailash Industrial Complex e - 24-Apr-2017
Veer Savarkar Marg, Park Site i o - pr
Vikhroli West Order No. Date
Mumbai-400079 Transporter - Transport

Destination - BHD
sr. PARTICULAR ary RATE AMOUNT

No. ) - ) o Rs. ] Rs.

1 FLANNEL YD 9,742.10 Mirs 80.10/Mtrs 7,80,342 00

2  COTTON Y/D CHECKS (M) 12,770 50 Mtrs 115.10/Mtrs 14,69,885 00
TOTAL 22,50,227.00

‘Payment Terms : ' G.TOTAL 2 22,50,227.00

Rupees: Twenty Two Lakh Fifty Thousand Two Hundred Twenty Seven Only.

We declare that this invoice shows the actual price of the goods described and .
that all particulars are true and correct. For Casabella Trading

SUBJECT TO MUMBAI JURISDICTION
This is a Computer Generated Invoice




&

(Onginal)
Mob
TAX INVOICE ~s0y
Casabella Trading Private Limited
2ND FLOOR H WING.. UNIT NO 202, TAX CENTER
PREMISES COO-OP-SOC,, SAKI VIHAR ROAD, ANDHERI, Mumbai-72
CIN No. . U74999MH2015PTC267824
Email :
Mis. Sachika Trading Pvt Ltd " Invoice No. - CTPL 201748774 Date . 25-Apr-2017
E-203, Kailash Industrial Complex :
s gl mglediog 5 Challan No. - 074 Date - 25-Apr-2017
Vikhroli West Order No. Date
Mumbai-400079 Transporter : Transport
Destination . BHD
sr. PARTICULAR QY RATE AMOUNT
No. i Rs. Rs.
1 MILL MADE Y/D 10,848.70 Mtrs 140.10/Mtrs 16,19,623.00
2 COTTON PRINTED 16,341.70 Murs 145.10/Mtrs 23,71,181.00
|
|
|
|
|
| | !
TOTAL 38,90,804.00
4 l
Payment Terms : i G. TOTAL ¥ 38,90,804.00

Rupees : Thirty Eight Lakh Ninety Thousand Eight Hundred Four Only.

We declare thal this invoice shows the actual price of the goods described and /
that all particulars are true and correct. For Casabella Trz

SUBJECT TO MUMBAI JURISDICTION
This is a Computer Generated Invoice



(Ongenal
TAX INVOICE ?;b
Casabella Trading Private Limited
2ND FLOOR H WING,, UNIT NO 202, TAX CENTER |
PREMISES COO-OP-SOC,, SAKI VIHAR ROAD, ANDHERI, Mumbai-72
CIN No. U74999MH2015PTC267824
Email -

M/s. Sachika Trading Pvt Ltd Invoice No . CTPL 20174877 Date  28-Apr-2017
£-203, Kailash Industrial Complex e o
Veer Savarkar Marg, Park Site i Lid 2
Vikhroli West Order No. Date
Mumbai-400078 Transporter - Transport

Destination : BHD
sr. PARTICULAR ary RATE " AMOUNT
No. Rs. Rs.
1 MILL MADE Y/D 10,221.15 Mtrs 140.10/Mtrs 14,31,983.00
2 COTTON PRINTED 15,846.70 Mtrs 145.10/Mtrs 22,99,356 00
TOTAL 37,31,339.00
Payment Terms : G.TOTAL ¥ 37,31,339.00

Rupees : Thirty Seven Lakh Thirty One Thousand Three Hundred Thirty Nine Only.

We declara that this invoice shows the actual price of the goods described and ¢
that all particulars are true and comect. For Casabella Trs

SUBJECT TO MUMBA! JURISDICTIGN
This is a Computer Generated Invoice



¢S5

.

SUBJECT TO MUMBAI JURISDICTION
This is a Computer Generated Invoice

/ (Original)
Mob.
TAX INVOICE Tel.
Casabella Trading Private Limited
2ND FLOOR H WING,, UNIT NO 202, TAX CENTER
PREMISES COO-OP-SOC,, SAKI VIHAR ROAD, ANDHERI, Mumbal-72
CIN No. : U74989MH2016PTC267824
Emall :

Mis. Sachika Tradln;-Pv; Ltd Invoice No. : CTPL/2017-18/84 Date 5-May-2017!
E-203, Kailash Industrial Complex ; 4 Date 8-May-2017
Veer Savarkar Marg, Park Site e, ¢ ga y
Vikhroli West Order No. Date
Mumbai-400079 Transporter : Transport

L Destination : BHD

— e —
sr. | PARTICULAR ary RATE AMOUNT i
No. | Rs. Rs. |
1 | MILL MADE Y/D 10,221.15 Mtrs 140.10/Mtrs 14.31.933,@
| 2 | EXPORTS Y/D (L) 10,185.10 Mtrs 140.10/Mtrs 14,26,933.00/
tﬁ

|

r

i

\ | |

; J i
% |
TOTAL 28,58,916.00,
|

Payment Terms : ) G. TOTAL T 28.;49;(5]]'(.]
Rupees : Twenly Eight Lakh Fifty Eight Thousand Nine Hundred Sixteen Only. - g}
We declare that this invoice shows the actual price of the goods described and i e e
that all particulars are true and correct. - " |For Casabella Trz ling Private Limited

!




Mob.
TAX INVOICE Tel.

Casabella Trading Private Limited

2ND FLOOR H WING,, UNIT NO 202, TAX CENTER
PREMISES COO-OP-SOC,, SAKI VIHAR ROAD, ANDHERI, Mumbai-72

CIN No. : U74999MH2016PTC267824

+9

Email : o
M/s. Sachika Trading pvtltd " | involce No. : CTPL/2017-48/87 Date : 9-May-2017
E-203, Kailash Industrial Complex Challan No. : 087 ~ Date : 9-May-2017
Veer Savarkar Marg, Park Site e e Date |
Vikhroli West Order No. ) I a |
Mumbai-400079 Transporter : Transport ‘
Destinaton :BHD = _ |
— _ — e
[sr. PARTICULAR ary T RATE | AMOUNT |
| Ne. Rs. Rs.
J 1 MILL MADE Y/D 14,335.30 Mtrs 140.10/Mtrs 20,08,376.00
a2 EXPORTS Y/D (M) 4,693.30 Mtrs 90.10/Mtrs 4,22 866.00
T 3 EXPORTS Y/D (L) 9,346.50 Mtrs 140.10/Mtrs 13,09,445.00
@ :
TOTAL 37,40,687.00/
Payment Terms : =
'[R T ; G. TOTAL T 37,40,687.00
upees : Thirty Seven Lakh Forty Thousand Six Hundred Eighty Seven Only.

We declare that this invoice shows the actual price of the goods described and

that all particulars are true and correct.

SUBJECT TO MUMBAI JURISDICTION
This is a Computer Generated Invoice




TAX INVOICE Tel.

Casabella Trading Private Limited

2ND FLOOR H WING,, UNIT NO 202, TAX CENTER _
PREMISES COO-OP-SOC,, SAKI VIHAR ROAD, ANDHERI, Mumbai-72

CIN No. : U74999MH2015PTC267824
Email :

Maob.

2 O

Ms. Sachika Trading Pvt Ltd T Invoice No. : CTPL/2017-48/91 Date

. 15-May-2017

. E-203, Kailash Industrial Complex Challan No. - 091 Date : 15-May-2017|
Veer Savarkar Marg, Park Site | ;
Vikhroli West ‘ Order No. Date

| Mumbai-400079 Transporter : Transport |

| | Destination : BHD I

fse| ~ PARTICULAR ary RATE | AMOUNT ]

| No. | | i Rs. [ Rs. [

| 1 | CAMBRICS PRINTED (M) 110,879.90 Mtrs | 140.10/Mtrs| 16,24,274.00|
| 2 | EXPORTSY/D (L) 1 10,254.00 Mirs | 140.10/Mtrs 14,36.585.001
® |

|

' I

|
L TOTAL  29,60850.00
|
|
O N .
iplyment Terms : o ______“—i“—'———-—————___.___u o
——— —— G- TO ———
ER“.'.’.“.“ ¢ Twenly Nine Lakh Sixty Thousand Eight Hundred Fity Nine Only | ¢ zse0asnn0
{We declare that this invoice shows the actual o :
that all particulars are tl'u::nd com“: actual price of the goods described and

SUBJECT TO MUMBA| JURISDICTION
Thisisa Computer Generated Invoice




S|

(Original)
] Mob.
/ TAX INVOICE Tel.
Casabella Trading Private Lim ited
2ND FLOOR H WING,, UNIT NO 202, TAX CENTER _
PREMISES COO-OP-SOC,, SAKI VIHAR ROAD, ANDHERY, Mumbai-72
CIN No. : U74898MH2015PTC267824
Email .
ii‘fs—- _S;lchlka Trading Pvt Ltd - Invoice No. : CTPL/2017-18/97 Date : 20-May-2017
E-203, Kailash Industrial Complex I L 097 Date : 20-May-2017
Veer Savarkar Marg, Park Site i 20 ey r
Vikhroli West OrderNo. @ Date :
Mumbai-400079 Transporter : Transport o
Destination : BHD
[sr. PARTICULAR ary RATE AMOUNT
No. Rs. Rs.
1 | EXPORTS Y/D (M) 19,748.00 Mtrs 90.10/Mtrs 17,79.295.00
TOTAL 17,79,295.00
Payment Terms : |
: - G. TOTAL ¥ 17,79,295.00
Rupees : Seventeen Lakh Seventy Nine Thousand Two Hundred Ninety Five Only,
We declare that this invoice shows the actual pri
that all particulars are true and correct. P SO et

) I
SUBJECT TO MUMBAI JURISDICTION w
This is a Compuler Generated Invoice




P

(Original)
s Mab.
TAX INVOICE Tel.
Casabella Trading Private Limited
2ND FLOOR H WING,, UNIT NO 202, TAX CENTER
PREMISES CO0-OP-S0C,, SAKI VIHAR ROAD, ANDHERI, Mumbai-72
CIN No. : U74999MH201 5PTC267824
Email :
|MJ's.E Sachika Trading Pvt Ltd Invoice No. : CTPL /2017-18/98 Date : 22-May-2017
-203, Kailash Industrial Complex . . 22.May-
Veer Savarkar Marg, Park Site Challan No. : 098 Date . 22 May-2017
Vikhroli West Order No. __ Date :
Mumbai-400079 Transporter : Transport
Destination : BHD
Sr. PARTICULAR QTy RATE AMOUNT
No. Rs. Rs.
1 MIX SHIRTING (L) 27,954.40 Mtrs 95.10/Mtrs 26,58,463.00
q Z COTTON PRINTED 5,478.00 Mirs 145.10/Mtrs 7,94 858.00
|
|
@ TOTAL 34,53,321.00
]
|
Payment Terms : G. TOTAL ¥ 34,53,321.00

Rupees :  Thirty Four Lakh Fifty Three Thousand Three Hundred Twenty One Only.

that all particulars are true and correct,

We declare that this invoice shows the actu

al price of the goods described and

la Trading Private Limited
Kuman
et .
2 WA Authorised S|gngtory
SUBJECT TO MUMBAI JURISDICTION N Gu'w

This is a Computer Generated Invoice




Casabell

53

(Original)
Mob.
TAX INVOICE Tel.

a Trading Private Limited

2ND FLOOR H WING,, UNIT NO 202, TAX CENTER
PREMISES CO0-0P-SOC,, SAKI VIHAR ROAD, ANDHERI, Mumbai-72

CIN No. : UT4999MH2015PTC267624

Email :

Mis. Sachika Trading Pvt Ltd Invoice No. : CTPL/2017-18/102 Date : _ZG-Mag-ZO‘G]_
E-203, Kailash Industrial Complex ; . 26-May-2017/
Veer Savarkar Marg, Park Site ChallanNo. : 102 Date : _26-May-2017
Vikhroli West Order No. Date L
Mumbai-400079 Transporter : Transport

L Destination : BHD

'sr.|  PARTICULAR _ ary RATE AMOUNT |
Ne. | Rs. Rs. !
1 | CAMBRICS PRINTED (S) | 17,468.33 Mtrs 90.10/Mtrs 15,73,897.00
’ 2 | COTTON PRINTED ! 10,148.10 Mtrs 145.10/Mtrs 14,72,489.00

'. i

| |
| \
| |

|

]

[ TOTALl 30,45,385ﬂ|
!
|

l

Payment Terms :

G. TOTAL ¥ 30,46,386.00

Rupees : Thirty Lakh Forty Six Thousand Three Hundred Eighty Six Only.

that all particulars are true and correct.

We declare that this invoice shows the actual price of the goods described and

For Casabella Trading Private Limited|

SUBJECT TO MUMBAI JURISDICTION u‘% e
This is a Computer Generated Invoice 45 L



St

(Original)
I TAX INVOICE iy
Casabella Trading Private Limited
2ND FLOOR H WING,, UNIT NO 202, TAX CENTER
PREMISES CO0-OP-SOC,, SAKI VIHAR ROAD, ANDHERI, Mumbai-72
CIN No. : U74999MH2015PTC267824
- Email:
Nus.E g;;hékal Trafling Pvt Ltd | involce No. : cTPLI2017-18107 Date : 29-May-2017
-203, Kailash Industrial Complex . agy AR
Veer Savarkar Marg, Park S ChallanNo. : 107  Date : 29-May-2017
Vikhroli West OrderNo. : ~ Date : {
Mumbai-400079 Transporter : Transport o |f
Destinaton :BHD |
e TR ]
[ sr. PARTICULAR [ ary RATE |  AMOUNT |
No. Rs. ' Rs. !
1 FLANNEL Y/D 33,929.40 Mtrs 80.10/Mtrs 27,17,745.00{
0 |
i
|
|
|

(. TOTAL 27,17,745.00
Payment Terms : G. TOTAL % 27,17,745.00

Rupees : Twenty Seven Lakh Seventeen Thousand Seven Hundred Forty Five Only.

that all particulars are true and correct,

We declare that this invoice shows the ecmél_pﬁce of the goods described and

For Casabella

* SUBJECT TO MUMBAI JURISDICTION

This is a Computer Generated Invoice



A nneaunr - B

(Original) 5
Delivery Note No CTPL /2017-18/83 Dated 20-Apr-2017
Casabella Trading Private Limited
2ND FLOOR H WING,

UNIT NO 202, TAX CENTER  PREMISES C0O0-0P-SOC,
SAKI VIHAR ROAD, ANDHERI
Mumbai-72
CIN' U74806MH2015PTC267824

DELIVERY NOTE

Party : Sachlka Trading Pvt Ltd
E-203, Kailash Industrial Complex
Veer Savarkar Marg, Park Site

Vikhroli West
Mumbai-400079
' Despatch Document No.
| Through : Transport, To: BHD L e SR R e D e R
Sl “Descriplion of Goods Quantity
No |
1 100% LINEN (L) 3,214.20 Mitrs
2 MIX SHIRTING (L) 20,169.00 Mirs
.__\\. y |
Total| 2338320 Mrs.

Recd. in Good Condition




(Original)
Delivery Note No. CTPL /2017-18/64 Dated 20-Apr-2017

Casabella Trading Private Limited
2ND FLOOR H WING,
UNIT NO 202, TAX CENTER  PREMISES COO-OP-SOC,
SAKI VIHAR ROAD, ANDHERI
Mumbai-72
CIN: U74999MH2015PTC267824

DELIVERY NOTE

Party : Sachika Trading Pvt Ltd
E-203, Kailash Industrial Complex
Veer Savarkar Marg, Park Site

Vikhroli West
Mumbai-400079
Despatch Document No.
| Through : Transport, To : BHD : i i3
Sl Description of Goods Quantity
No : |
1 POPLINE PRINTED 10,769.30 Mtrs
2 MILL MADE Y/D 15,845.90 Mtrs
Total | 26,515.20 Mrs

E &OE

Recd. in Good Condition




(Original)
Delivery Note No. CTPL /2017-18/67 Dated 21-Apr-2017
Casabella Trading Private Limited
2ND FLOOR H WING,
UNIT NO 202, TAX CENTER  PREMISES COO-OP-SOC,
SAK! VIHAR ROAD, ANDHERI
Mumbai-72
CIN: U74999MH2015PTC267824

DELIVERY NOTE

Party . Sachika Trading Pvt Ltd
E-203, Kailash Industrial Complex
Veer Savarkar Marg, Park Site

Vikhroli West
Mumbai-400079
Despatch Document No.
| Through : Transport, To : BHD % e
Si Description of Goods Quantity
no St 3
1  MIX SHIRTING (EX) 22 544.50 Mirs

2 MILL MADE YD 7,854.00 Mtrs

T Total 30,368.50 Mtrs

E &0E

Recd. in Good Condition




{Original)

Pated A% &, K47

1 e

(Original)
Delivery Note No. CTPL 12017-18/69

Casabella Trading Private Limited
2ND FLOOR H WING,
UNIT NO 202, TAX CENTER  PREMISES CO0-0P-S0OC,
SAKI VIHAR ROAD, ANDHERI
Mumbai-72
CIN: U74999MH2015PTC267824

DELIVERY NOTE

Party - Sachika Trading Pvt Ltd
E-203, Kailash Industrial Complex
Veer Savarkar Marg, Park Site
Vikhroli West
Mumbai-400079

Dated 22-Apr-2017

' Despatch Document No.
_Through : Transport, To : BHD
S

No

1 MILL MADE Y/D : 7,882.90 Mirs
2 MIX SHIRTING (EX) 251490 Mrs

Description of Goods © Quantity

Total| 3045780 Mirs
& E&OE




/

; (Original)
Deiivery Note No  CTPL 12017-18/70 Dated 23-Apr-2017
Casabella Trading Private Limited
2ND FLOOR H WING,

UNIT NO 202, TAX CENTER PREMISES COO-0P-SOC,
SAKI VIHAR ROAD, ANDHERI
Mumbai-72
CIN: U74999MH2015PTC267824

DELIVERY NOTE

Party : Sachika Trading Pvt Ltd
E-203, Kailash Industrial Complex
Veer Savarkar Marg, Park Site

Vikhroli West

Mumbai-400079
Despatch Document No.
Through : Transport, To : BHD MRCTEREET
] Descriplion of Goods Quantity
No ; H |
1 FLANNEL Y/D 7,845.00 Mirs

| Total ' 7,45.00 Mirs
i e - - E &OE

for Casabella Trading

Recd. in Good Condition




(¢

(Original)
Delvery Note No  CTPL 2017-18/71 Dated 23Apr-2017
Casabella Trading Private Limited
2ND FLOOR H WING.

UNIT NO 202. TAX CENTER  PREMISES COO-OP-SOC.
SAKI VIHAR ROAD. ANDHERI
Mumbai-72
CIN UT4399MH2015PTC267824

DELIVERY NOTE

Party Sachika Trading Pvt Ltd
E-203, Kaitash Industnial Complex

Veer Savarkar Marg, Park Site
Vikhroli West
Mumbai~400079
Despatch Document No.
_Through - Transport, To : BHD el TN . S =
St Description of Goods Quantity
h_ — — .
1 COTTON Y/D STRIPES 17,196.50 bers

Total | 17,196.50 Mtrs




Delivery Note No  CTPL /2017-18/72
Casabella Trading Private Limited

UNIT NO 202, TAX CENTER PREMISES CO0-0P-80C,
AKI VIHAR ROAD, ANDHERI

| Despatch Document No.

| Through  Transport, To : BHD
si

Ne

1 FLANNEL Y/D
2 COTTON Y/D CHECKS (M)

8

(Original)

2ND FLOOR H WING,

Mumbal-72

CIN U74999MH2015PTC267624

" Party

DELIVERY NOTE

Sachlka Trading Pvt Ltd

E-203, Kallash Industrial Complex
Veer Savarkar Marg, Park Site
Vikhroli West

Mumbai-400079

§

Datad 24-Apr-2017

9,742.10 Mtrs
12.770.50 Mrs




(Original)
Delivery Note No. CTPL /2017-18/74 Dated 25-Apr-2017
Casabella Trading Private Limited
2ND FLOOR H WING,
UNIT NO 202, TAX CENTER PREMISES CO0-0P-SOC,
SAKI VIHAR ROAD, ANDHERI
Mumbai-72
CIN: LJ__?AQQQMI-!Z&EPTCZG?&%

DELIVERY NOTE

Party : Sachika Trading Pvt Ltd
E-203, Kailash Industrial Complex
Veer Savarkar Marg, Park Site

Vikhroli West
Mumbai-400079
]' Despatch Document No.
| Theough © Transpod, To : BHD ey e s o e
Sl Description of Goods Quantity
No.
1 MILL MADE Y/D { 10,846.70 Mtrs
2 COTTON PRINTED | 16,341.70 Mirs
|
i Total 27,188.40 Mirs

Recd. in Good Condition &(}7‘“’(




(Original)
Delivery Note No  CTPL r2017-1377

Casabella Trading Private Limited
2ND FLOOR H WING,

UNIT NO 202 TAX CENTER  PREMISES COO-OP-SOC,

SAKI VIHAR ROAD, ANDHERI
Mumbai-72
CIN. U74999MH2015PTC267824
DELIVERY NOTE

Party - Sachika Trading Pvt Ltd
E-203, Kailash Industrial Complex
Veer Savarkar Marg, Park Site
Vikhrol West
Mumbai-400079

Dated 28-Ape-2017

Description of Goods

1022145 s
15,846.70 Mirs




Delivery Note No. CTPL 12017.1g/84 (Original)

Casabella Trading Private Limited
2ND FLOOR H WING,
UNIT NO 202, TAX CENTER  PREMISES COO-OP-SOC,
SAKI VIHAR ROAD, ANDHERI
Mumbai-72
CIN: U74993MH2015PTC267824

DELIVERY NOTE

Party : Sachika Trading Pvt Ltd
E-203, Kailash Industrial Complex
Veer Savarkar Marg, Park Site

Dated 5-May-2017

Vikhroli West
Mumbai-400079
Despatch Document No,
—_

J Description of Goods Quantity
0
1 |MILL MADE Y/D 10,221.15 Mirs
2 |EXPORTS Y/D (L) 10,185.10 Mtrs

C
Total | 20,408.25 Mirs

Recd. in Good Condition

______ Ao R

14



[S

= i
Casabella Trading Private Limited
2ND FLOOR H WING,

UNIT NO 202, TAX CENTER  PREMISES CO0-0P-50C,
SAKI VIHAR ROAD, ANDHERI
Mumbai-72
CIN: U74999MH2015PTC267824

DELIVERY NOTE

Party : Sachika Trading Pvt Ltd
E-203, Kailash Industrial Complex
Veer Savarkar Marg, Park Site

Vikhroli West
Mumbai-400079 e S
Despatch Document No.

“| Through : Transport, To : BHD " Quantity |
] Description of Goods ,ﬂ SO
5 A el e T
1 |MILL MADE YID ltgsﬁm
2 |EXPORTS YID (M) ' 50 Mtrs
3 |EXPORTS Y/D (L) o

«

Total | 2837510 |
E. &0E

Recd. in Good Conditi cak
AT asaball Trading Private Limited
o H\ L )
B N (1 % : gg‘#ﬁmw
b & ; 7\ Authorised Signatory




#livery Note No, CTPL /2017-18/91

|

(Original
st Dated 15-May-2017

Casabella Trading Private Limited
2ND FLOOR H WING,
UNIT NO 202, TAX CENTER PREMISES COO-OP-50C,
SAKI VIHAR ROAD, ANDHERI
Mumbai-72
CIN: U74999MH2015PT0267824

DELIVERY NOTE

Party: Sachika Trading PvtLtd
E-203, Kailash Industrial Complex

Veer Savarkar Marg, Park Site

Vikhroli West
Mumbai-400079
Despatch Document No.
Through : Transport, To : BHD
S Description of Goods
No.
1 | CAMBRICS PRINTED (M) 10,679.90 Mtrs
2 |EXPORTS Y/D (L) 40,254.00 Mtrs
€

Total | 21,133.90 Mirs |
Recd. in Good Condition E&OF
A "( ding ?rwate Limited
net Kuman
orised Signatory




. | s

/ ,piverv Note No. CTPL /2017.18/97 (Original)

Dated 20-May-2047
Casaballa Trading Private Limited
2ND FLOOR H WING,
UNIT NO 202, TAX CENTER  PREMISES COO-OP-SOC,
SAKI VIHAR ROAD, ANDHERI
Mumbai-72
CIN: U74890MH2015PTC267824

DELIVERY NOTE

Party : Sachlka Trading Pvt Ltd
E-203, Kallash Industrial Complex
Veer Savarkar Marg, Park Site

Vikhroli West

Mumbal-400079 ;
msmmm—t—u—"_‘ o - DY == 1INV INO Y T L = et 5 - - |
Through : Transport, To : BHD ; |
m—s_pm Description of Goods [ Quaniity
No. I
1 |EXPORTS Y/D (M) \nmmm‘:

|

|

|
Total | 18,748.00 Wirs |
E&OE

S

orised Signatory

Recd. in Good




|&

Dated 22May-2017

: Original
Delivery Note No. CTPL 12017-18/98 i
Casabella Trading Private Limited
2ND FLOOR H WING,
UNIT NO 202, TAX CENTER  PREMISES CO0-0P-SOC,
SAKI VIHAR ROAD, ANDHERI
Mumbai-72
CIN: U74999MH2015PTC267824

DELIVERY NOTE

Party . Sachika Trading Pvt Ltd
E-203, Kailash Industrial Complex
Veer Savarkar Marg, Park Site

Vikhroli West
Mumbai-400079
Despatch Document No.
Through : Transport, To : BHD
Sl = Description of Goods Quantity
No.
27,954.40 Mirs
1 | MIX SHIRTING (L) )
2 |COTTON PRINTED 5,478.00 Mtrs

N

Total nmm]
E &OE

Recd. in Good Condition for Casabella Trading Private Limited

s ;&‘—“ NS
\uthorised Signatory
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Original|
slivery Note No. CTPL /2017-18/102 i Dated 26-May-2017
Casabella Trading Private Limited
2ND FLOOR H WING,

UNIT NO 202, TAX CENTER  PREMISES COO-OP-SOC,
SAKI VIHAR ROAD, ANDHERI
Mumbai-72
CIN: U74999MH2015PTC267824

DELIVERY NOTE

Party : Sachika Trading Pvt Ltd
E-203, Kailash Industrial Complex
Veer Savarkar Marg, Park Site

Vikhroli West

Mumbai-400079 R o T S
 Despatch Document No.
Through : Transport, To : BHD Quantity
Sl Description of Goods
. 17,468.33 Mtrs
1 |CAMBRICS PRINTED (S) 10,148.10 Mirs
2 |COTTON PRINTED

(((J'

Total | 2751643 Mrs |
E.&OE

for Casabella Trading Private Limited




20

riginal, ‘
ry Note No. CTPL /2017-18M107 et

Dated 29-May-2017
Casabella Trading Private Limited
2ND FLOOR H WING,
UNIT NO 202, TAX CENTER  PREMISES COQ-OP-SOC,
SAKI VIHAR ROAD, ANDHERI
Mumbai-72 :
CIN: U74899MH2016PTC267824

DELIVERY NOTE

Party : Sachika Trading Pvt Ltd
E-203, Kailash Industrial Complex
Veer Savarkar Marg, Park Site

Vikhroli West
Mumbai-400079
Despatch Document No. S T l
Through : Transport, To : BHD :
Sl Description of Goods Quantity |
{0 TR _|
1 | FLANNEL Y/D 33,929.40 Mtrs |

d o

| |

| \\

|
Total| 33,929.40 Mirs |
E. &0QE

Recd. in Good Condition




203, Kailash Inﬂustfhl

p[.g Veer Savarkar

Marg, ark Site, Vikhroli
(W) Mumbai - 400 079

—oate ___| Debit _Credit
017 31,74, 761
o : ant 26,48 255
07-04-2017]Sal Account 22,08,038
08-04-2017[Sales Account 31,53,399
10-04-2017]Sales Account 29,82,950
10-04-2017Sales Account 28,28,559
12-04-2017]Sales Account 33,22,450
15-04-2017|Sales Account 24,41,130
16-04-2017fSales Account _9,20,571
17-04-2017|Sales Account 10,23, 486
17-04-2017Sales Account 30,60,761
17-04-2017Sales Account 18,30,211
18-04-2017|Sales Account 28,78,901
20-04-2017|Sales Account 28,19,012
20-04-2017]Sales Account 36,21,097
21-04-2017|Sales Account 34,66,619
22-04-2017[Sales Account 34,84,720 |
23-04-2017|Sales Account 6.28,385
23-04-2017|Sales Account 25,82,914
24-04-2017|Sales Account 22,50,227
25-04-2017|Sales Account 38,90,804
28-04-2017|Sales Account 37,31,339
05-05-2017|Sales Account 28,58,916
09-05-2017]Sales Account 37,40,687
15-05-2017|Sales Account 29,60,859 e
20-05-2017|Sales Account 17,79,295 %
22-05-2017|Sales Account 34,53,321
| 26-05-2017] §,§,!_§§ Account 30,46,386
—29-05-2017fSales Account 27,17,745
8,50,00,285




PURCHASE ORDER

*A'nﬁ&x,tuu-

55

[ SACHIKA TRADING Pvt. Ltd.  |Proforma Invoice No. Dated
: 27, Mata Ramdevi Niwas, PO-ST-17-18-005 2-Apr-17
N. S. Road, Mulund (W)
Mumbai - 400 080.
PARTY NAME & ADDRESS -
Casabella Trading Private Limited
2ND FLOOR H WING,
UNIT NO 202, TAX CENTER SAKI VIHAR ROAD,
Andheri (East), Mumbai - 400 072
Sr. No. Description of Goods Quantity Per MT Amount
1 100% LINEN (L) 5,247.20 280.30 14,70,790.00
2 |CAMBRICS PRINTED (M) 10,879.90 140.10 15,24,274.00
3 |CAMBRICS PRINTED (S) 17,468.33 90.10 15,73,897.00
4 |COTTON PRINTED 57,543.60 145.10 83,49,576.00
5 |COTTON Y/D CHECKS (M) 61,665.60 115.10 70,97,711.00
6 COTTON Y/D STRIPES 34,074,40 150.20 51,17,975.00
7 EXPORTS Y/D (L) 29,785.60 140.10 41,72,963.00
8 EXPORTS Y/D (M) 29,476.11 90.10 26,55,798.00
9 |EXPORTSY/D(S) 17,871.00 82.10 14,67,209.00
10 |FLANNELY/D 51,516.50 80.10 41,26,472.00
11 |MILLMADE Y/D 1,25,047.50 140,10 1,75,19,155.00
12 |MIXSHIRTING (EX) 1,06,458.50 105.10 1,11,88,788.00
13 MIX SHIRTING (L) 67,859.30 95.10 64,53,419.00
14 MIX SHIRTING (S) 36,401.30 75.10 27,33,738.00
15 |POPLINE PRINTED 31,160.90 130.10 40,54,033.00
6,82,455.74 7.95,05,798.00

Amount Chargeable (in Words)
#NAME?
Term & Condition :-

1.Payment Terms : 10 Days after date of Invoice.
2 Interest will be charged af ter due date 18% P.A.







E-203, Kaﬂash Industrial
Complex Veer Savarkar

Marg, ark Site, Vikhroli
(W) Mumbai - 400 079
Iﬁi’t: = rtl : r-2018 to 31—Mar 2019 3 F=
Date a culars Debit Credit
01-04-2018|0pening Balance %,"5{1.00.28_5
| 13-07-2018 Ban Account e 10,000
- |—31-03-2019 Bank Acc:aunt B : 25,95,669
: |__31-03-2019[B: (R ) R PR . i 24,77995] |
31-03:2019 e i 2rgosat]
e 31-03-2019 Bank Account i . A : 50,25.142
A E0 _31-._0'_3-2019 Bank Account § i 38,54,214
31-03-2019|Bank Account i b : 21,72,303
| 31-03-2019] Outstandtng Balnce 6,60,84,421
'l"otal = el - 85000285 . 8,50,00,285

Verified By :
Authorixed Signatory







Annexuy~e -1

30
Casabella Geading Peivate fimited

Add: UNIT NO 202w’ WING, TAX CENTER PREMISES, SAKI VIHAR ROAD, ANDHER] (WEST). MUMBA -
400072
CIN NO U?iMMHZOISP’TQﬁTSZ‘

Qsbelauading@email com Tel No 8087008761
—  EMALD

solvency Resolution Process under

2016 against Sachika Trading Private
Law Tribunal,

and Bankruptcy Code,
ch of Nationa] Company

RESOLVED FURTHER THAT Ms. Meen
authorized to sign, execute ang certify the

Mr. Javidali Jaffer Pate]

(Director)

DIN : 08432792 Dated :- 27.05.2021
Place: - Mumbaj




